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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

CsPART III.

Regulations, Orders, Notifications, Rules, etc., issued by ths 
Governor and by Heads of Departments.

I

ordinate (Inferior) Service trans­
ferred from the Province of Bihar 
and Orissa, where any of these 
rules is less favourable than the 
corresponding rule in the Civil' 
Service Regulations, the latter rule 
shall be applied subject to such 
alterations as may be effected by 
rules made in pursuance of the 
first proviso to rule 6 of the rules 
printed as Appendix 12 to the 
Orissa Service Code’'.

FINANCE DEPARTMENT.

NOTIFICATION,

The 27th June 1942.
No. 2843-F.—In exercise of the powers 

conferred by'clause (b) of sub-section (2) of 
section 241 of the Government of India 
Act, 1935, the Governor of Orissa is pleased 
to direct that the following amendment 
shall be made in the Orissa Subordinate 
(Inferior) Services (Gratuity, Pension and 
Retirement) Rules, 1940, namely:—

Amendment.
By order of the Governor,

J. BOWSTEAD, 

Chief Secretary to Government.

said Rules the followinglo rule 2 of the 
Proviso shall be added, namely

“ Provided that in dealing with the 
member of the Sub-case of any
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revenue commissioner.

notifications.
The 9th June 1942.

No. 1729 XII-20/42-L. A-T“ the Revenue Commit

ssrsrar'bSsjs**; “ A,ra' %
SSKTS'£&SEl£f?<l-* *■“» G“"»” >» &
district of Korapnt.

District—Korap at.
Taluk—Gunupur.

Village—Gumada.
Description of land, wet or dry, inam or poramboke, with survey or paimash number- 

Service inam wet and dry.
Name of owner—Bidyadhara Satyanarayan.
Name of owner or occupier—Plot Nos. 1 and 2—Killana Savara Naidu and 3—Bidya­

dhara Satyanarayan.
Boundaries of the land required to be taken up—

North—Gumada village and P. W. D. road,

East—Killana Savara Naidu’s wet land,
South—Killana Savara Naidu’s wet land,
West—Old damaged P. W. D. road.

Approximate extent to be taken up—Acre 0*75 cents.

Whether waste or arable—Arable.
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Schedule.

The 10th June 1942.

No. 1744—XII-89/42-L.A.—In exercise of the powers delegated under section o of the Madras 
Survey and Boundaries Act, 192:-; (Madras Act VIII of 1923), the Revenue Commissioner of Orissa 
hereby directs the survey, under the provisions of the said Act, of the boundary common to the 
Government land and estate land described below required for the construction of police buildings at 
Chottambo in the Rayaghada taluk, Koraput district.

Schedule.

i Boundaries of the land—
Description of 

land, wet or dry, 
inam or poramboke, 

with survey or 
paimash number.

Name of the owner or 
occupier. a2

t -• North.bo East. 4$West. South.E ©= SJC £3 3>
*w

1 ; 2 . 8 4 5 I6 7 11108 9l

Acres.
o | Unsurveyed zamin-

^5 a > dari dry (home
| J f ! | 1 farm laDd)-

1 ? i 2 :
M i H O I

Sri Sadanando Patro, minor ! Dry 
represented by guardian 
Srimati 

; Patrani.

4
land 

. the 
i Amboda 1 a 
i Mokhasadar.

Arable.Dry land 
of the 
Amboda l a 
Mokhasadar.

The Parvati- 
pur-Centra 1 
Provi n c e 8 
Hoad.

5-29Revenue rest 
house.1 °tKanchanamoni

;

i
i

E. R. WOOD >

Revenue Commissioner, Orissa.

:
I
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The 25th June 1942.
Boundarie® Ac^923 (MadraVlc?'Vra^igs^toe E^vMue of100-® °* the Madras Survey and 

the Burvey under the provisos of the said Act of the bonnd^m,881°n6t °f 0ri83a her<% ^cta
^dhefowa^^^ Governmenfc ^ a****.

Schedule.

i

! tBoundary of the land required to bo taken up- S-2
Description of land, 

wet or dry, inam 
or poramboke, with 

survey or 
paimash number.

* .o a 
_ 3 o

Name of the owner or 
occupier. eS■2 a 

<5 3 &i 6 ■11to
35 %2

If
North. iEast. South. West.2. ■a o ©a*?

£

21 3 4 5 6 7 8 9 10 11

Blot Nob.
Acres.

1. Uns urveyed 
zamiadari 
raiyati land.

Owner for all the plots 
Maharajah, Jeypore.

Plot No. 2 ... Portion of the 
same land.

Plot No. I (6) Portion of the 
same land.

O’lOdry Arable

1(6). Ditto Mandangi Damana Do. Do. Portion of the 
same land.

Do. o-oi Do.

Lingu Santha Plot No. 1(a) Do. Plot No. 1(a) Do. 0-17 Poram­
boke.

2. Za m i n d a r i, 
p o r a m b o ke 
stream.

Maharajah of Jeypore Plot No. 3 ... Do. Plot No. 2 ... Do. 0’04 Arable.

3(a). Unsurv eyed 
zamindari dry 
raiyati land.

Ellapu Pujari Mokholingi... Portion of 
the same 
land.

Plot No. 3 ... Do. Do.

- 0*8 f Do.
Portion of the 

same land.
Ditto Plot No. 4 ...3. Ditto Do. Do. «M

J

Do.Plot No. 5 ... Plot No. 3 ... Do. 0-65 Do.Ellepu Balaji ...4. Ditto

5■» "3 .St3
ft a Do. 0‘29 Do.Plot No. 0... Plot No. 4 ... Do.Ornala Audlnarayana6. Ditto«s 5Mo

M M %
J 0'29Do. Do. Do.Plot No. 5 ...Plot No. 7 ...Eatno Choudhary Bhikari...Ditto laa6.

0-42 Do.Do.Plot No. 6 ...Do.Plot No. 8 ...BisSoi being minor by 
mother Gonia Moni.

Ditto7.

Do.0#46Do.Plot No. 7 ...Do.Plot No. 9 ...Somonatbo NaikoDitto

0-62 Do.Do.Plot No. 8 inDo.Plot No. 10...Turaka Kasl DombDitto9.

0-29 Do.Do.Plot No. 9 ...Do.Plot No. 11—Sodono Guru-Ditto10.

Poram- 
b o k o 
arable.

0'29Do.Plot No. 10..Do.Plot No. 12...Kulomoni BissoiDitto11.

Do.0'15Do.Plot No. 11-Do.Plot No. 13...Kasi DombDitto12.

0*26 Do.Plot No. 12- Do.Do.Plot No. I of 
Kalkana.Maharajah of Jeypore13. Poramboke

•1*91
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The 25th June 1942.

No. 1927-La.—In exercise of the powers delegated under section 5 of the Madras Survey 
Boundaries Act, 1923 (Madras Act VIII of 1923), the Revenue Commissioner of Orissa hereby jL* 
the survey, under the provisions of the said Act, of the boundaries common to the estate land descr'h^8 
below and the adjoining Government land in village Katrakona in taluk and district Koraput. 1

and

Schedule.

i Boundaries of the land required to be taken up— o§

hDescription of 
land, vret or dry, 

inam or 
I poramboke, Kith 

survey or 
paimash number.

aI a£m
E.g
1°

.Name of tho owner 
or occupier.

d i , s Jd
-I2

East. South. West.North.11r
2 :5 j g | f

i1

71 S4 6 92 3 5 10 11
1

| I
I

Plot Nos. Owner for oU the plots. 
i Maharajah of Jeypore. 

Occupiers.

3. Unfinivoyed) Emerika Nandu ... 
zamindari dryland.

Aoreg.
■

... 'Plot No. 2 ... Portio n of Plot No. 23 of 
the same Lakshmipur, 
land.

Portion of tho 
same land.

I 0-12 Arable.I I
p o r ? mbo* k e ‘!krabnrajab 0{ Jeypore 

f etreams.

■wmlnda?ir ' ralyafi Eruerika Marnu ... 
dryland.

... Plot No, 3 ... Plot No. 1 ...Do. Do. 0’03 Waste..

Plot No. 4 ... Do. Plot NO. 2 ... Do. 0‘07 Arable.
! I

4. Ditto ... Emerika Laxmi Santha| Plot No. 5 ... j Do. Plot NO. 3 ... Do.... i 0’15 Do.
5. Ditto ... ! Emerika Boiea Plot No. 0 ...1 Do. Plot No. 4 ... Do. 0'28 Do.

I Ditto6. ... , Meta Domb 

... I Emerika Boll

1 Plot No. 7 ... Do. Plot No. 5 ... Do. 0*18 Do.: 1
1 7. Ditto

Plot No. 8 ... Do. Plot No. 6 ... Do. 0'23 Do.I 8. Ditto — , Emerika Manda ... Plot No. 9 ... j Do. Plot No. 7 ... 0'22Do. Do.1 i1 9. Ditto ... , Emerika Lalshmi Santha ... Plot No. lo ... Do. Plot No. 8 ... Do. 0’10 Do.
10. Ditto ... i Sachiri Domb 

... Emerika Dombo ... 

... Emerika Bali ...

Plot No. 11 ... Do.... .
... ' Plot No. 9 ... 0*12l Do. Do.

ill
!1 11. Dittoi ; Plot No. 12 ... Do.

... ' Plot No. 13 ... Do.

... Plot No. 14 ... j Do. 

Plot No. 15 ... !

- Plot No. 10 ... 0'21i Do.Do.s £ 12. 
S

Dittoa i © a i * ... | plot No. 11... 019Do. Do.!
Em erika Mandu ...

land.
... Lakshmi Santha...

... Plot No. 12...
f

.. Plot No. 13 ...

0-33 Do.Do.14. Ditto

1/35 Do.Do.15. Ditto ... Furuka Chacheri 

... Emerika Bali

: !... Plot No. 16 ... 

- Plot No. 17 ... 

Plot No. is ...

Do. ... Plot No. 14 ...j 0‘31 Do. .Do.16. Ditto
i

Do. ... Plot No. 15 ... | 0’29 Do.Do.i : 17. Ditto I ...
I ... Emerika Lakshmi Santha ... I 

... Emerika Dombo ...

... Surutu Chacheri...

)
i

... Plot No 16 ... ^Do. 9'16 I Do.Do.IS. Ditto i

Plot No. 19 ... ; Do. ... j Plot No. 17 ...

Do. ... I plot No. 18... j

... Plot No. 19 ... | 

... | Plot No. 20 ...

0-23 Do.19. Do.Di'to
••• Plot No. i0 ...

G'29 Do' 20. Do.Ditto *•• Paiko Rai
- i Plot No. 23... Dq> 

•••! Plot Nu. 22 ...
21. 0'2l Do.Ditto Do.Pfciko Eai

22. 0*06 , Do-Ditto Do.••• Dhonia Dombo ... 

Omerika Dombo...

... |f
- i Plot No. 23... j Dqi

Plot No. 21...23. Uuscrvey 
zamindari dw 
raiyati loud. 3

0’23 Do.I Do.e d
•••; Plot No. 24 ...,

E°- ... Plot No. 22... 0'35 j Do.Do.
24. Ditto I

"* SyozQo Sundaro ... ■

, P2oL No. 25 ... I: Do- ...j Plot No, 23 ...1’o??inbd0aJi Waharaj.h of Je 
stream.

1*05 I Do.Do.. : Iypor#e - I Plot No. 
Borja. 1 Do. 1 Do.Plot No. 24... 0*15Do, ... j; :I : !l 5-91!'

I
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The 25th June 1942.

*

Schedule.

1! V
Boundaries of the land to be taken up—

3Description of land, 
wet or dry, inam or 
poramboke, with 

survey or 
paimash number.

aName of the owner or 
occupier.

*
1®o North. East. South. West. IIu5 a2 0£ rt >Q

6 7 86 9 10 114321

Acres.

Portion of the 
same land.

Burja lands... 0-45 Waste.Plot No. 2 ...Portion of the 
same land.

Maharajah of Jeypore1. Uh-su rveyed 
zamindari waste.

Do. Plot No.l ... 0-23 Arable.Plot No. 3 ...Do.Minayaka Machini2. Ditto dryraiyatl 
land.

Do.Plot No. 2 ... 0-69Do.Plot No. 4 ...Do.Lokenath Bissoyi3. Ditto

Do.075Plot No. 8 ...Do.Plot No. 5 ...Do.Minayaka Machlni4. Ditto

0-12 Do.Plot No. 4 ...Do.Plot No. 0 ...Plot No. 6 ...Ditto5. Ditto

0'25 Waste.plot No. 6 ...Plot Nos. 5 
and 7.

Plot Nos. 7 
and 8.

Portion of the 
same land.

Maharajah of Jeypore6. Ditto waste —

Do.0-02Plot No. 0...Portion of the 
same land.

Plot No. 8 —PlotNo. 6 •••Minayaka Sani ...7. Ditto dry 
raiyatl land.

0 ao Do.0 78Plot Nos. 5, 6 
and 7.

Do.Plot No. 9 ...p. Portion of tho 
same land.

•a
o£ Ditto •8. Dittog

Ow
0'25 DO.Plot NO. 8 ...Do.plot No. 10 ...Do.

... Lokenath Bissoyi0. Ditto

Do.0-58Plot No. 9...Do-Plot No. 11 •••Do.Minayaka Beslni
10. Ditto

Do.0*21Plot No. 10...Do.Plot No. 12 •••Do.Minayaka Amusa
11. Ditto

0“18 Do.Plot No. 11-Do.Plot No. 13 •••Do.
Lokonatho Bissoi

Arable.0'18Plot No. 12-Do.plot No. 14Do.
Min yaka Sarbu —

] 13. Ditto
Do.0*50Plot No. 13-Do.Plot No. 15 —i Do.

Minyaka Buika •••
14. Ditto

0*03 Do.Plot No. 14—Do.plot No. 16 •••Do.
Minyaka Seta *’*Ditto

|
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THE268 Of the land to be taken up-Boundaries

.2
3
EsDescription of

land, wet or 
dry, inam or 

poramboke, with 
survey or paimash 

number.

\West.South.Name of the owner or 
occupier.

oEast. IINorth.
52

"o' &
S £5JS a >Q 98 H7654S21

Acres.

Portion of the 
same land.

Plot No. 15... 0-31plot No. 17 ••• [Waste.Portion of the 
land.Maharajah of Jeypore16. Unsnrveyed 

zamlndari.
same

Plot No. 16...DO. 0*23plot No. 18 ... Arable.Do.Minyaka Manu •••Ditto dry land17.

Plot No. 17...DO. 0-77Plot No. 19 ••• Do.Do.Minyaka Beslnl ...18. Ditto

Plot No. 18 ...Do. 0*17PI Jt No. 20 ... Do.Do.Minyaka Matni —19. Ditto

Plot No. 19 ..Do-Plot No. 21 ... C’02 Waste,Do.Maharajah of Jeyporewaste20. Ditto
do.

Plot No. 20 ...Do. 0’60Plot No. 22... Arable.Do.Minyaka Seta —21. Ditto dry 
raiyatl land.

Plot No. 21 ...' 0-06Do.Plot No. 23 ... Waste....Do.Ditto waste... Maharajah of Jeypore22.

Plot No. 22 ... 0*13Do.Plot Nos. 24 
and 25.

Arable.... Plot No. 24 ...Menyaka Kasl ...23. Ditto dry 
raiyati land.

!; i
s i I W 5

«
a

Plot No. 25 ... Plot No. 23 ... Plot No. 22 ... 0*13portion of the 
same land.

Do.o BielniMenyaka-4. Ditto

Plot No. 26 ... Portion of the 
same land.

Plot Nos. 23 
and 24.

0’46 Do.Do.Menyaka Nitya ...25. Ditto -

Plot No. 27 ... Do. Plot No. 25 ... 0-33 Do.Do.Menyaka SupudhiDitto26.
ii

... | Plot No. 28 ... Do. 0’30Plot No. 26 ...Do. Waste.! *?■ Maharajah of JeyporeDitto waste
land.

Plot No. 29 ...Do. Do. Plot No. 27 ... 0'90 Arable.Menyaka SanDi ••*25. Ditto 
j raiyatl land,

dry

( Plot No. 30 ...Do.Menyaka Basini Do.! Ditto29. Plot No. 28 ... Do.1*35

Menayaka Mutnl Do. Plot No. 31 ...30. Ditto Do. 0*15 Do.Plot No. 29 ...
I

!
i Maharajah of Jeypore Do.31. Ditto waste land Plot No. 32... Do. 0*15 Waste.Plot No. 30 ...

32. Ditto dry 
raiyati land.

Menyaka Mukuna Do. Plot No. 33 ... Do. 0*68 | Arable-Plot No. 31 ...;
j
!
133. Ditto Ditto Plot No. 34 ... Plot Nos. 34 

and 35.
... i Do. Do.Plot No. 32 ... 0*26

Maharajah of Jeypore J...34. Ditto waste ... Portion of the 
same land. Plot No. 35 ... Plot No. 33 ... Waste.0*24Plot No. 32 ...

35. D Itto Ditto Do. ... Plot No. 1 of 
Minapai. Portion of the 

same land.
! Do.Plot Nos. 33 

and 34.
0*23

I

k
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The 25th June 1942.
|4o. 1929-La.—In exercise of the powers conferred under section 5 of the Madras Survey and 

-Boundaries Act, 19‘23 (Madras Act VIII of 1923), the Revenue Commissioner of Orissa hereby directs 
the survey, under the provisions of the said Act, of the boundaries common to the estate land described 
below and the adjoining Government lands in village Minapai in taluk and district Koraput.

Schedule.

hBoundaries of the land to be taken np—
Description of land, 

wet, or dry, 
innra or poramboke, 

with survey or 
paim&sh number.

® a 2

UName of the owner or 
occupier. nl56 North. East. South. "West.

Cj gs o5 aa 1 a I *>

3 4a 65 7 8 91 19 11

Acres.
'r Plot No. 2 ...Maharajah of Jeypore Portion of the 

same land.
Plot No. 27 of 

Band i k a d 
village.

1. Unsurv e yed 
zamindar i 
poramboke land.

Portion of the 
same land.

Waste.6"93

Plot No. 3 ...Menyaka Komati2. Ditto dry Do. Plot No. 1 ... Do. Arab le.0-39
land.

Plot No. 4 ... Plot No. 2 ...Menyaka Ghasi Do. Do. Do.Ditto 0133.

Plot N03. 5, 6, 
7, 8 and 9.

Do. Plot No. 3 ... 0’18 Do.Do-Menyaka Suru ...Ditto4.

O'll Do.Plot No. 10... Plot No. 6 ... j Plot No. 4 ... Do,DittoDitto6.

Do.o-ioPlot No. 10... Plot No. 4 ... Plot No. 0 ...Plot No. 7 ...Menyaka Ghasi...Ditto6.

Do.0’07Plot No. 7 ...Plot No. 4 ...Plot No. 10... Plot No. 8 ...Menyaka KumatiDitto7.

Do.Plot No. 8 ... 0-18Plot No. 4 ...Plot No. 10... Plot No. 9 ...Menyaka DharmaDitto8.
j

Menyaka Suru ... •- Do.0-11Plot No. 9 ...Plot No. l ...Plot No. 10... Portion of 
the same 
land.

Ditto9.

O'20 Do.Portion of the 
samo land.

Plot Nos. 5, 6, 
7, 8 and 9.

Plot No. 11... DoMenyaka Baisu...Ditto10.

0'85 Do.Do.Plot No. 10...Plot No. 12... Do.Minyaka Mukia11. Una urveyed 
zamindari dry 
raiyati land.*s '5aB Do.T36Do.p> Plot No. 11...Plot No. 13... DO.2a Minyaka Sivu ...Ditto12.5oo

M a 0*41 Do.Do.Plot No. 12 ...Plot No. 14... Do.Minyaka Ghasi ...Ditto13.
0-23 Do.Do.Plot No. 13...Do.Plot No. 15...Minyaka MulliaDitto14.

Do.0‘ .'4Do.Plot NO. 14...Plot No. 16... Do.
Minyaka Natho... j . i : —Ditto16.

Do.013DO.Plot No. 15 ...DO.Plot No. 17...Minyaka Suru} —Ditto16. Do.o-uDo.Plot No. 16 ...Do.Plot No. 18...Minyaka Hari ...Ditto17. 013 Do.Do.Plot No. 17...Do.Plot No. 19...Minyaka Mullya ...Ditto i'J •••18. U'l5 Do.Do.plot No. 18 ...Do.Plot No. 20...
Minyaka Somdu ^

44) 45
Ditto19. Do.0'19Do.Plot No. 19 ...Do.Plot No. 2l««

Miuyaka Hnri

Minyaka Ummerl & v:Jr-

Ditto20. 0*20 Do.Do.Plot No. 20...Do.Plot No. 22...
Ditto21 1l£1 Waste.0-25Do.Plot No. 21...7-1 Do.Plot Nos. 23 

and 24.Maharajah of Jeypore22. Zamindari waste
Arable.0’03Do.Plot No. 22...Plot No. 22Plot No. 24...

Mioyaka Jannu...23. Ditto waste 
raiyati land. 0‘21 Do.Do.Plot Nos. 22 

and 28.Portion of 
the inam 
land.

Plot No. 1 of
Bodoku-
ting!.

Ditto • ••
24. DittoTdry ••• 12-69
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The 25th June 1942.
No. 1930-La.—In exercise of the powers delegated under section 5 of the Madras Survey and 

Boundaries Act, 1923 (Madras Act VIII of 1923), the Revenue Commissioner of Orissa hereby directs 
the survey, under the provisions of the said Act, ol the boundaries common to the estate land 
described below and the adjoining Government land in village Pedda Kuttangi in taluk and district 
Koraput.

Schedule.

'S £Boundaries of the land to bo taken up.

Is
13
o ©

£
I Description of 

land, wet or dry.
I inam or poramboke.

I gj with Buryey or j 
■ SP < paimash number. I

111 | ** I ► l I

CD

it
Name of the owner or 

occapier.t5 isSouth.North. East. West. S3■z
.2 ga<a

I
1 2 6 7 S 93 5 104 11

I
i

[
Acres.' I.

i 1. Uusnrveyedi Menyaka Dukha Santha ... 
zamlndarl. rayati i 
dry land.

Plot 2 Portion of the 
same land.

Plot 24 of 
Mlnnapai

Portion of the 
same land.

0*16 Arable.

Dekhen Plot 3Do. Do. Plot 1Ditto2. 0-14 Do.Do.
i

Plot 4 Plot 2SubbiDo. Do.Ditto 0U7 Do.Do.i 3.

'
Plots PlotsDo. Sukuru Do.Ditto 0*15 Do.Do.4. i
Plot 6 Plot 4Do. Gonia Do.Ditto Do. Do.5. 015

■

I ’ Plot 7 Plots■

I

Do. DuriboDitto Do* Do.8. Do.0-161
I

Plot 8 Plot 6KosariDo.Ditto Do.T. O’16 Do.Do.i 1 Plot 9 Plot 7Ditto Do. Mafcku Do.S. Do. 0*33 Do.

Plot 10Do. Plot 8Ditto0. do. Plot 10 0-08 Do.Do
!

Plot 11Do. Plot S! 10. U n a u i v e yed 
zamludari, raiyati 

. wet land.

do. Portion of the | 
same land. i

Do.Do. 0*08

Do. ... Plots 9 & 10! 11. Uns u r v e y o d ! 
zamindari, raiyati 
dry land.

Do. Debo Plots 12 fa) 
and 12. Do.Do. 0’52

i *5 l
; ! § : 12 

I HI!
« w i - !12 (0>

Do. BkimmaDitto Plot 13 Plot 11Do. Do.Plot 12 (a) ... Oil

■

Do.Ditto Koeari Plot 13 ... j Plot 1 > Do. Do.Portion of the 
same land.

O’ll

... ! Plot 1413 Ditto Do. Sevu ... I Portion of the Plots 12 and 
| same laud. 12(a). j

Do.Do. 0-21

; Do. Urniiru. U Ditto ... 1 Plot 15 Do. Plot 13 Do.Do. 0-771;
... j Plot 16Do.15 Ditto Kista Do. Plot 14 Do.... | Do. 0’21

1C Ditto Do. Saibo Plot 17 Do. Plot 15 Do.Do. O’lS

Ditto Do.17 Stuiima Plot is .« I Plot 16 

... ■ Plot 17

Do. Do.Do. 0-49*
IS Ditto Do. Dekkina Plot 19 Do. Do.Do. 0-52;

I
19. Un s n r v e y e d

zatuicdati, raiyati 
■ wet land.

Do. do. ... ! Plot 20 J
Do. ...! Plot 13 Do.Do. 0-39

20 Ditto Do. do. Plot 21. Do. Do.... Plot 19! Do. 0*63ii

21. Un s u r v e ycd Maharajah of Jeypore 
ramjndari. raiyati 
waste land.

...! Plot 22 Do. 0’77 i ‘— Plot 20...
Do.... ,

';
!22. Uns nrvcyed Minyaka I.ctliTO Sar tha ... Pint o*> 

ramindari, raiyati 101
; dry lan-i.

i
Do. Arable.... Plot 21! 0-51Do.

I;I

L
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Description of 
land, wet or dry 

inam or poraraboke. 
with survey or 

paimash number

Doundaries of the land to bo take ■P

u up—
2 A ■SName 0f the ■ 

occupier.
owner or CD

ISoi CO
<3 |35 North. 23« East.3 South.

ii
West.>H 1!a

1 p

2 3 41|i 5 6:| 7 8 9 10 11

23. Unsurvcyod 
zamindari, rniyati 
dry land.

Acres.Minyaka KIsta ... Plot 24 ••• Portion of the 
same land.

Plot 22 Portion of the 
same land.

072 Arable.

21. Ditto Do. Sanyasi Plot 25 Do. Plot 23 Do. Do.0"40
25. Ditto Do. Jaddu ... Plot 20 Do. Plot 24 Do. Do.0’66
26. Ditto Mandangi Neeii ... Plot 27 Do. Plot 25 Do. Do.1*13
97. Un s u rvoyed 

zamindari raiyati 
wet land.

Ditto

Do. Plots 28 and 29 Do. and 
plot 28.

Portion of tho 
fame land.

Plot 26 Do. Do.0*26
93. Manyaka Jadu Plot 29 Plot 27 Plot 27 Do.0’19

29. Ditto Do. • Subbi Plot 30 Do. Plot 28 Portion of the 
same land.

0-06 Do.
30. Ditto Do. Eazari Plots fcl and 32 Do. Plot 29 Do. t'30 Do.
31. U n 9 u r v e y o d 

zamindari, raiyati 
dry land.

Ditto

Do- Bkimma Plot 32 Do. Plot SO Plot 32 010 Do.
32. Do. Dhuka Samontho Plots 33 and 34 Do. Plot 31 and 

portion of 
the same 
land.

Plots 31 and SO 0-20 Do.

33. Ditto Do. GOra Plots 35 and 36 Do. Piot 32 Plot 34 0-17 Do.

Ditto34. Do. Sibu Plot 36 Do. Plot 32 Plot 33 0‘17 Do.

35. Ditto Do. Dukha Samontho Plot 35 Piot 36 Plot 33 Poition of the 
same land.

Plots 33 and 34 Plot 35

0-02 Do.

Ditto Do.36. Sevti ... Plot 37 Portion of the 
tamo land.

0‘16 Do.

•a Ditto37. Do. Basil ... Plot 38 Do. Plots 35 and 36 0*13Porfon of the 
Bame land.

Do.c
■3 t Ditto Do. Dbekana38. Do.Plot 39a Plot 37 0‘13Do. Do.aMS3 O 4K Ditto Do. Plot 4039. Basil ... ■ Do. and 

plot 40.
Plot 38 0-19Do. Do.

©
C4

Do. Plot 41 Portion of the 
same land.

004Yeuja ...Ditto Plot 39 Do. Do40.

0’28Plot 42 Do. Plots 39 and 40 Do.do. Do.Ditto DO.41.

003Do.Plot 43 Do.Maharajah of Jeyporo Plot 41 Waste.49. Unsurveyed 
zamindari, raiyati 
waste land.

43. Unsurveyed 
zamindari, raiyati 
dry land.

0-44 Arable.Plot 14 Do. Do.Plot 42Minyaka Slfco ...

0-18 Do.Do. Do.Plot 45 Plot 43Do. SautlianoDilto44.

0-19 Do.Do.Do.Plot 40 Plot 44Do. DividijanniDitto45.

0-16 Do.Do.Do. Plot 45Plot 47Do. SinguruDitto46.

... (Plots 48 and 49 Do. 0*32 Do.Plot 46Do.GariaDo.Ditto47.

Do. 0-04 Do.Plot 49 Plot 47... ; Plot 50Hikkoka MannuDitto48.
0-11 Do.Plot 4S... 'Plots 49 and 50 Portion of the 

same land.
Do.Minyaka MnkUuiuDitto49. I

Do.Portion of the 
eamo laud.

O'lOPlots 61 and 52 Plots 48 and 49... ' Plot 53Manyaka SubiDitto50.I
Do.009Plot 50Tortion of tho 

same land.
Plot 49... >Plots (0 and 52Do. YonguDitto51.

0‘02 Do.Plot 63Plot 51Do.Plot 50Jadu ...Do.lilto52.
Do.Portion of the 

same land.
0-17Plot 50Do. and 

plot 52. 1
Plot 51! Mandangi Juanai Ditto£3.
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! 3 ojaB >unda:ies of the land io he taken up—

I ?=■I 2f

is I1 

1:1
rescrlption of i 

land, wet or dry, 
iunm. or 

poraro'oke, with 
, . survey or
! th | p.iimash number.

1
I1 Niiu'.c of owrcror 

ocelli L-r. i-
’ VWest.South.f East.I North. I *5 J5

£ j P | 1IQ I'
109■i 11| 7! 62 3 ’ 52 4

I
Acres.; I!

Portion of 1 ho I O’IS
tamo land j 
and plot 55. |

Por.lon of the j 0'7S I 
same land.

... I riois 55 and i Portion of the : Plot 53 
same land, j

Ai able.54. Un surveyed I Many aka Dukhn Santha 
zam<ndari, raiyatl | 
dry land.

Ditto

. I 55l«'.

... | Plot 64 Do.... i Plot 55(a) ... j Plot 54Do. Sukuru Janni55. :
i

Do. 0'24... i Poition of the ’ Plots 54 and 55 
same land.

Dj.... ! Plot 56Dukhu SanthaDo.55. (a) Ditto I ;!
0- 5... Plot 55(a) ... Do. Waste.Do.... Plot 5755. U n s u r v e y e d Maharajah of Jeypcre 

zxvmindari, raiyatl ; 
waste land.

... |
!
I1 I

' ... I Plot 56 0*06 Aia'.le,Do.... Plot 56... I riot 5867.Un surveyed; Manyaka Dali ... 
zaminda .1, raiyati j 
dry laud. ;! v

i
O'li Do.••• 1 Portion of the j Plot 57 

| tame land.
Do.... ; Plot 59Ditto Do. Sanasi5S.

I

</6l Do.( Plot 68 

I Plot 59

Do.... Plot 601 £9. Ditto' Do,... ; Do- Dukha Santha ... jI
! : G*08 r Waste.Do.... Pkt61, 60; Un b u r v e y e d • Maharajah of Jeypore 

zamindarl, raiyati 1 
waste land.

Do.

CIO Arabic.... j Plot CO Do.... ' Plot 62| 61: Unsurveyed Manyaka Dukha Santha 
' zamindarl, raiyati i 

dry land.

Do.

:! ' 0’05 i Waste.Plot Gl... I Plot C3 Do.i 62. U n s u r y e y ed 1 Maharajah of Jeypore 
zamindari, raiyati 

! waste land.

Do.
i

j
0’30 j Arable.Do.Plot 64 Plot 6263. U n s u r v e v ed . Manyaka Dukha santha ... 

zamindarl. raiyati 1 
dry land.

Do.
I

I: •I
i- | : 3i i If i:*«: s s -

S 66.
i !

0'20 ) Do.: 64. Ditto ... 1 Plots 65 and 66Do. Sebudu ... 1 Plot 63 ' Do.Do.§ ;
6‘06 ; Do.G5. Ditto ... i Plot 65 I Plot 64 Plot 66Do. Gamma na Do.

i
0*24 I Do.Ditto Do. ... rioter ... pioteo ... Plot64Kittana Portion of the 

same land.
i

I 67. Ditto ... : Plots GS and 6jj Portion of t’"e Plot 66 
i same land.

0‘3jDo. Sevu Do.Do.

: riot 67■ 6S. Ditto Do. ... 1 Plot 69Dl.amu O’OlDo. Do.Plot C9: ... .
I

60. Ditto i Do. Sengi ... . Plot 70 Do. and Plot 67 
Plots 67 and

0*54Portion of the 
same land.

Do.I

! 1 i 63.

J ■

70. Ditto Do. I Plot: 1Dbobulu
Ubka.

and Portion of tlie : Plot 69 
: same land, i

0*21 Do.Do.
i .

IDo.71. Ditto ... . Plot 72Bennu Do. I'lQ DoPlot 70 Do.... j

I!
I 72. Ditto Do. Dinnu ... . Plot 73 ... ! Plot 71Do. 0'20 j Do.Do.

73. U n s u r v e y °d j Maharajah of Jeypore 
zatnin-dari, raiyati 
was. e land.

... Plot 75 Do. ... ; Plot 72 0‘14 Waste.Do.

74. U n s u r v e y e d Menyaka Redi 
i.ainindari, dry 
raiyati land.

... Plot 76 ■». i Plot 75 0’12 j Arable.i Plot 75 Do. ... i

|
75. Ditto — Portion of the ! Plot 73 

same land.
Do. Umja ... Plot 76 0'60 | Do.Do. and : 

plots 73 and I: I
; 74.I

Ditto76. Do. Gaiu ... Piot 77 ... Do. 0'35 Do.Plots 74 and 75; Portion of the 1 
fame land. I

77. Ditto Do Dobulu and Ukka Plot 78 I-I 1*43 Do.Do. ... ; Piet 76 Do.... ! 1
78. Ditto PullaDo. ... Plot 79 Do. Do.... Plot 77 0’37 iDo. ... |

'78. Ditto Do. Gerlu ••• Plot of Chinca 
KutiangJ. Do. Do-r • rt J 0 *>■*... ! Plot 78 Do.. I

: 22-36
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The 26th June 1942.

Poun^a'^o^Ac^'lO^^llad'ras Ac^Vn°IWofr8192!^g tbe^Kevenue8^01'011' 5 °£ the Maflra8 Surve>' and

the survey, under the provisions ofthe said Act of hT C^lra,sswner Orissa hereby directs 
described below and the adjoining Government itnd’sfn village Chtna3 =g°i £ t^ MS

*
h

Kora put.

Schedule,

! oBoundaries of the land ato bo t.iken up—Description of 
land, wctor dry, 
ir am or poram- 

boke, wtb survey 
or paimash 

number.

___ I 2d 3
Name of owner or 

occupier.
3

1
i-2 •

g
« I

I \* i li I s21 p
North. East South.-i> "West.5>P

2 31 4 5 6 7 8 . 9 10 | 11

Acre?. |
'

Maharajah of Jeypore1. Unsurvoyed 
zamlndarl waste.

Plot No. 2 ... Portion of the 
same land. pS KSf-iPO:tion0fthe

tangi. ;

Plot No. 1 ...

O'03 WasteBame land.

Menyaka B.onnu ... Plot No. 3 ...2. Do. dry ... Do. 0'45 ! Arable. 
1-31 i

Do.I. .

Plot No. 2 ...Do. Dimdu ...3-. Do. do. ... Plot No. 4 ... Do. Do. Do.I

0-45Plot No. 3 ...Do. Kola ... Plot No. 5 ... Do.4. Do. do. ... Do. Do.
I

0'05 iPlot No. 4 ...Do. Dirudu ... Do.Plot No. ...Do. do. ... Do.5. Do.

| 0-25 |Plot No. 5 ...Do.Plot No. 7 ...Do. do. ... Do.6- Do. wet ... Do.

0'73Plot No. 6 ...Do.Plot No. S ... Do.Do. Nari D\7. Do. dry ...

C'03Plot No- 7 ...Do.Plot No. 9 ... Do. Waste.Maharajah of Jeypore8. Do. waste

0-48Plot No. 8 ...Do. Do. Arable.Plot No. 10 ...Menyaka Kolaru ...9. Do. dry ...

f/10Plot No. 9 ...Plot No. 9 ... Do. Waste.Plot No. 11...Maharajah of Jeyporewasto •10. Do.

1'03Plot No. 10 ... Arable.Portion rf the 
same land.

Do.Hot No. 12...Menyaka Kola ...U- Do. dry ...

0‘38t; Do.Piot N). 11... Do.Do.Plot No. 13...Do, Onnu12. Do'. do.a.
0-30 Do.Plot No. 12 ... Do.Do.Plot Nos. 131a) 

and 14.

Plot No. lo—

£ g Do. Seta...13. Do. wet2 CZ

0*30 ;o o Do. j Do.Plot No. 13 ...Plot No. 14 ...Do. Dirudu.5 13(a) Do. wet ...A
0-26P Plot No. 13(a)Plot No. 13 ... WastePortion of the 

same land.
Plot No. 1G ...Maharajah of Jeyporewasto14. Do.

0-09Plot No. 13(a) | Portion of the 
same land.

1 Arable.Do.Plot No. 16 ...Menyaka LakkaDo. wet ...15.
O'23 Do.P'otNos. 14 

and i6.
Do.Do.Plot No. 17 -do. •»»Do.Do. dry •••16.

C‘48 Do.. Do.Plot No. 16 -.Do.Plot No. 18 ...Do. Sibo SanthaDo. do. ...I 17.
0’52 Waste.Do.PI >t No. 17 ...Do.Plot Nos. 19

and "0,

Plot No. 21 ...

Maharajah of Jeypo.-eDo. waste18.
® ^ j ArableDo.Plot No. 18 ...Plot No. -20 ...

I Porti.-n of the j Plot No. 18 ... j Plot No. 19... 
j same land. |

m NO.- « | Rot No- M ... I «ot No. 13 -. I *££»«£• j
and 23. 1 1 1

Plot No. 2i —

Menyaka Ilonnu ...Do. wet ...19. 0'12 Do.
plot No. 23 ...do. •••DO.dry —Do.20. 0*03 Do.

Do. Slbo Samantha ...wet ...21. i;o. 0-03 Do.Do.] Plot No. 23 ... Plot Nob. 2i j 
and 23.do.Do.Do. do, ...

Portion of the Plot No. 20... | Blot Nos. 21 
•same lend. ] | «“<* 22'
p10t No. !B - | Plot .NO. 22 ... j P”Noo,of tbo j

22. 0'42 Do.
Plot No. 25do.DoDo. dry ... 0*0523. i Do,
plot No. 1 of 

D a m a n a 
Gaud.Do. Bonnu .» j 0'07 j21. Do. wot ••• Do....: Plot No. '.'4 ...Portion of the j Plot No. 23 

same land, jDo. Ido.-**Do.DoJ dry •••I 25? i 8‘42!
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The 25th June 1942.
No. 1932-La.-ln exercise of thepowers| delegated Orissa'here'b/direrta

Boundaries Act, 19^3 (Madras Act VIII of 1 - ). boundaries common to the estate land
and't-ia villa*. Dmnanahandi in taluk and district

Koraput.

Sn

r/

SC HEDULE.
+3

Boundaries of the land to be taken up— CJ!
84. -3! P

IS
si

3I
1!

!! Description of land, j 
f wet or dry, inam 

or poramboke, with j 
surrey or 

1 aimasb number.

I!
BisName of the owner or 

occupier.
i

i West.i i South.i Es st.' North.
§2*5n II3 <>5 IH

! 1098 117653 41 2

I Acres,
1

Portion of 
the samo 
land.

0'6SPlot No. 25 
of China 
Kutaugi.

Arable.Portion of 
tho same 
land.

Plot No. 2Narayana Bolo «.1. Onsnrve yed 
zamindari dry.

-

V0*30Plot No. 1 ... Do. Do.Do.Fjot No. 3 ...2. Diito dry ... Narayana Lobo ...I
|

0*78Plot No. 2 ... Do. Do.Do.Plot No. 4 ...Nayayana Chetta3. Ditto1 /
! 4. Ditto 0*41Plot No. 3 ... Do. Do.... : Plot NO. 5 ... Do.Narayana Bonnn '

I1 Plot No. 4 ... 0*25Do. Do.... j Plot No. 6 ... ro.Narayana KassiDitto5 ... |
0*71Plot No. 5 ... Do.Do. Do.Plot No. 7 ...i Narayana Boanu6. Ditto ... j

Si Plot No. 6 ... 0*30Do.a Waste*3 j 7. Ditto 
a j

Plot No. 8 Do.... j Narayana Lobo ... ...
3
5 E Plot No. 7 ... Do. 0*11Do.Plot No. 9 ... Do.8. Ditto waste ... Maharajah of Jcypcros

Plot No. 8 ... Do. 0*40Do.Plot No. 10...Manyaka Chetta Do., 9. Ditto dry ...I I
I

... I Plot No. 11... P.'ot No. 9 ... 0*8Do.: Manyaka Kassi ... Do.; 10. Ditto dry ... Do.
'
j 11. Ditto dry ... j Manyaka Pandu Santha ... Plot No. 12... 

j 12. Ditto waste ... Maharajah of Jeyporo

Plot No. 10... 0*22Do. Do. Do.

Plot No. 11...Do.Plot No. 13 .. Do. 1*20 Do.' I;I Manyaka Pandu Santha ... j Plot No. 14...
[

Manyaka Fandu Santha ... j Plot No. 15—

! 13. Ditto dry ... Do. Plot No. 12... Do 0*40 Do.!
I

i 14. Ditto Plot No. 18 ...Do. Do. 0*29 Do.

! ji 15. Waste Maharajah of Jeypore ... j Plot No. 1 of 
| Kutiah.

Do. Plot No. 14... Do- 0'1-1 Do.
i

6*77il

The 25th June 1942.
No. 1933-La.—In exercise of the powers delegated under section 5 of the Madras Survey and 

Boundaries Act, 1923 (Madras Act VJII of 1923), the Revenue Commissioner of Orissa hereby 
the survey, under the provisions of the said- Act of the boundaries 
diseribed below and the adjoining Government land in

Schedule.

directs
common to the estate land 

village Burja in taluk and district Koraput.

.
: •1U■

Boundary of the land required to be taken up. %■■

I.I
g p, 
°3

sr ascription of t
land, wet or dry,

loam or poiamboke, ! 
with survey 

or paimash Nr.

cnI 2a
a cj

J-g
o o

32

Name of the owner. i
I i m i I |

i
North, East..J9r South. West.I■£ . *3 ;

- H
? '> * 5sI .

!!
i2 31 4 5 6 118 1091 11 j

i
Owner of all the plots. 

Maharajah of Jeypore. 
Occupiers.

:'
t

1 Acres.I !1i )i 4 j
s ' 3 p 1. Unsorveyed: E merit a
# 1 US PC i zamindari

raiyati land.

2. Zamindari and Maharajah of Jeyporo 
poramboke ftream}

[ unsurveyed.

§ ;... Plot No. 2 ... , Portion of the ! Plot 
;• same .’and. i of

!r Arable.wet No. 25 j Portion 
, - Kotra- , the 
: kona village. land.

Do.

0*03of ,
same |

~ Plot No. 3 ...I Do.i ••• ; Plot No. l ... j Waste.i 005...
t

I !
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Boundary of the land roqulrcd to be taken up- tsDescription of 
lana, wet or dry, 

luam or poramboke, 
with survey 
or paimash 

number.

O
s
v d

3

Is
M$K*5 
O ©

Name of the towner.as
3u 2 sNorth. |Ea3t. 5( South.JS rt West. 5> SIp

32 41 5 6 7 8 9 10 11

I ,
Acres. !

3. U n s u rveyed 
zamindarl diy 
ralyati land.

Emrika Benu ... Plot No. 4 ... Portion of the 
6ame land.

Plot No. 2 ... Portion of the 
same land.

0*38 Arable.
I

4. Ditto Ro. Rupu* ... Plot No. 5 ... Do. Plot No. 3 ... Do. 0*40 Do.
5. Ditto Muklli Santha ... Plot No. 0 ... Do. Plot No. 4 ... Do. 0*14 Do.
6. Ditto Mlnaya Kusuma Plot No. 7 ... Do. Plot No. 5 ... Do. 0*20 Do.

7. Ditto Do. Isara ... Plot No. 8 ... Plot No. 6 ...Do. Do. 0*19 Do.

Ditto8. Muklli Santha ... Plot No. 9 ... Do. Plot No. 7 ... Do.Do. 0*20

9. Ditto Mlnika Jogi Plot No. 10... Plot No. 8 ... 0*22 Do.Do. Do.

10. Ditto LassI Jauni Plot No. ll... Do.Do. Plot No. 9 ... Do.

11. Ditto Mlniapa Comb... Plot No. 12... Plot No. 10... Do.Do. Do. 0*10

12. Ditto Do. Bannu... Plot No. 13... Plot No. 11... Do.0*07Do. Do.

13. Ditto Do. Rupa ... Plot No. 14... Do.Plot No. 12... 0*12Do. Do.

14. Ditto Taruka Chactir— Plot No. 15 .. 0*29 1 Do.Plot No. 13- Do.DO.

15. Mlolaka Rupa ...Ditto Plot No. IQ... Do.Plot No. l l... 0*2-1Do.Do. i
Do. Mara ... 0*43 I Do.I

10. Ditto Plot No. 17- Plot No. 16- Do.Do.
33

cS Hg 17. Do. Jugili ...Ditto Do.P.'ofc No. 18— 0*20Do. 1Plot No. 16-Do.o no wM

Do.Do. Bogi ... Plot No. 19...18. Ditto Do. 0*18Plot No. 17-Do.

Do.0*14Plot No. 20- Do.Bagobunso Jamadar Plot No. 18-Ditto19. Do.

Do.h 0*29Plot No. 21- Do.Ditto Plot No. 19...Minayapa Banna Do.20.

Do.0*13Do.Plot No. 22- Plot No. 20-Do. Dombh Do.Ditto21.

Do.0*31Do.Plot No. 21-Plot No. 23- Do.Do, RuppaDitto22.

Do.0'26Do.Plot No. 22-Plot No. 24- Do.Kora kora Ghasi23. Ditto

Do.0*45Do.Plot No. 23-Do.lot No. 25—Minayaka Jogi—Ditto24.

Do039Do.plot No. 24-Do.Plot No. 2;—Korakora GbasiDitto25.

Do.0*39Do.Plot No. 25—Do.Plot No. 27—Latchu Jannl ...Ditto26.

Po.0*34Plot No. 26- Do.Do.Plot No. 28-Minayaka IsaraDitto27.

0*30 i Do.Do.Plot No. 27...Do.Plot No. 29—Kura KasiDitto23.

Do.0*51Do.Plot No. 28-Do.Plot No. I of
B o n d lka 
village.

Maharajah of Jeyporo29. Unsurveyed 
zamindarl wa-t«.

The 25th June 1942.
section 5 of the Madras Survey and 
Commissioner of Orissa horeby directsdelegated under 

, the RevenueP No. 1934-La.—Io exercise of the P°^er]923) 
Boundaries Act, 3£23 (Madras Act V1U or
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, a-u • • CQ:j Art of the boundaries common to the estate land
describrelybelowao5,her°djoining Government land in village kapkona in taluk Eayaghada in Koraput ■

district. Schedule.
*o oBoundaries of the land—1i £d
•2 a
<3 ©

13
I!

Description of 
land, wt t or 
dry, inam or 
poramboke, 

with survey or 
paimash 
number.

I! ii Name of the owner 
or occupier.1 :Vil'age. 1 IfDistrict. Taluk. South. West-East.i North.:

i ^2<{

i 1098 11G 7! 542 31
|

i Acres.

Plot No. 61Koraput... Rayachada Rapkona 1 1. Unsurveyed zamindari Maharajah of Jeypore... | A portion
the waste.

Plot No. 2 Portion of 
the same 
land.

0*08 Wasto.
theofiwaBte. Kulta 1 i 

v illage.

Plot No. 1

i :i :'
0*491 Do. ...DO. ... Plot No. 3 Arable.2. Mandangi Hari’s dry i Mandangi Hari 

j zamindari raiyati land. |

Plot No. 2 0*53Plot No; 1 Do. ...1 3. Manakya Ruppanna Manyaka Ruppana ... 
j dry zamindari raiyati 
I land.

Do. ...

!■

i
■j • 1*05

The 25th June 1942.
No. 1935-La.—In exorcise of the powers conferred under section 5 of the Madras Survey 

and Boundaries Act, 1923 (Madras Act VIII cf 1923), the Revenue Commissioner of Orissa 
hereby directs the survey, under the provisions of the said Act, of the boundaries common to 
the estate land described below and the adjoining Government land in the village Kumbhikota 
in Ravaghada taluk in Koraput district.

Schedule.

s
2a I 
5= 2

f! 1
Boundaries of the land required to be takeD—

Description of 
land, wet or 
diy, inam or 

poramboke, with 
survey or paimash 

Dumber.

Name of t he owner) 
or occupier.

District. Taluk. Vil.agc. ;

K IfNorth. South.East. West.

I
11 2 3 4 5 6 7 8 9 11:oI

! i Owner of all the i 
plots—Maharajah I 

j of Jeypore.
! Acres.'

Koraput... Eayaghada .Kumbhi- i 1(a). Unsuxveyedl 1(a). Kul 6 i k 
f kota. zamindari dry: Chamuru. 

raiyati land.
Portion 0f Plot 1(6) ...
the same
plot.

a Portion of 
samo

Land of 
Punj a t a i 
village.

0'70 Arable.the■

plot.iIi 1
j 1(6). Porest waste j 1(6). Maharaj a h 

of Jeypore. Ditto ... Plot 1(c) ... Ditto ... Plot l(o) ... r<o: !
| 1(c). Unsurveyed j .1(c). K u 1 s Ik a 
I zamindari dry 

raiyati lani.
Ditto ... Plot 2 Ditto ... Plot 1(6) ...Saibo.i 0'70

!:
1 Ditto2. ... j 2. Appana Katho

i 2. ZamI n d a r i 1 3. Maharajah of 
poramboke 1 Jeypore.

I stream.

Plot 3 Portion of I Plot 1(c) ...
same j

of ! Plot 2

Portion of 
the eame 
:and.

Portion of 
the stream.

o-iothe! i land. 
Portion 
the stieam.i

j Plot 4
G-15I

iI 4. Zamindari un-j Kulelka Saibo ... 
• surveyed dry | 

raijati land. ;
Plot t(a) ... Ditto ... Plot 3 Ditto ... 0*70i

4(a). Ditto ■■■ 4 (a). Purus h c- 
tham Prodhanc. Plot 4(6) ... Ditto ... Plot 4 Ditto ... 0*16

! 4(6). Ditto ! 4(6). Pur us h o- 
tham Prodfcano. Plot 4(c) Ditto ... Plot 4(a) ... Ditto ... 0*66

i Ditto 
4 Id:. Ditto

••• 4(c). K u l Sik a
Saibo.

— 4(d). Ku l s i k
Daira.

Plot 4(a) ... Ditto ... 
Ditto ...

Plot 4(6) ... 
Plot 4(c) ...

Ditto ... 
Ditto ...

o-n
Plot 4(e) andaI
4(f).I 0*37

■

4 e). Ditto ••• 4(e). Kuieika
Dama.

i 4(f). E U 1 E i k 
Sodana.

! Land cf 
Pha ikona 
village.

Ditto ... : Portion r,f 
i the 

land.

Plot 4 (/) ... Plot 4(d) ... Ditto ... 0*£6
! 4(f), Ditto ... a

Plot 4(d) ... Plot 4(c) ...1 0-6Gtamei i
' G‘37

L
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The 25th June 1942.

Boundaries Act, 1923 (Madraa Actunder section ;> of the Madras Survej'and
the survey, under the provisions of K®ven\le Commissioner of Orissa hereby directs
below and the adjoining Government i* a ■ C *i? ©boundaries common to tho estate lands described 

. g government lands in village Kattali in taluk Rayaghada, district Koraput.

Schedule.

o g
Boundaries of the land— s

K • 
© G,

5g
Description of 

land, wet or dry,
luam or poramboke,

with survey or 
paimash number.

o

o3Name of owner or 
occupier.

Esrt
■H

.M j-■S3BOas &•c North. East.3 5South. West. o © 
*.03 IsJ2

P *<5

2 31 4 5 G 10 117 8 9

Acres.

1. Jamindari waste
unsurveyed.

2. Zamindari wet
unsurvoyed.

Ditto

Maharajah of Jeypoie Portion of the 
same land.

Plot No. 2 ... Portion of the 
eame land.

Damua lands 
village.

008 Wa3te.

Kuluslka Kadia Do. Plot No. 3 ... Plot No. 1 ...Plot No. 3 ... 0-04 Arable.

3. Kuluslka Sundari Do.Plot No. 6 ...Do. Plot No. 4 and 
portion of 
the Bame 
land.

Portion of the 
Eame land.

0‘33 Do.

4. Zamindari wet
unsurveyed.

5. Zamindari dry
unsurveyed.

KulU3ika Kadia ... Plot No. 3 ... 0'07Plot No. 3 ... Plot No. 5 ... Do.

Plot No. 4 ... 0-02Ditto Do.Plot No. 6 ... Plot No. 6 ... Do.1
Plots Nos. 3 
and G

8. Ditto 0-24lCulusika Sundari Portion of the Plot No. 7 ... 
same land.

Do. Do.

Plot No. 8 ... O'23Kalusika Kadia Plot No. 8 ... Do.7. Ditto Do. Do.

Plot No. 7 ... 0'28Minyata Kangu Do.Plot No. 9 ...Do. Do.8. Ditto

Plot No. 8 ...Do. 0'25Kulsika Sundari Plot No. 10... Do.Do.9. Ditto

Plot No. 9 ... 0'02Do. Waste.Plots No?. 11 
and 12.

Maharajah of Joy pore Do.10. Zamindari waste
unsnrveyed.

11. Zamindari dry
unsurvoyed.

12. Ditto

Plot No. 10... 0'07Do. Arable.Plot No 13 ...Kulsika Panda Plot No. 12... •V

Do.DO. 0’15Plot No. 11—Do.Kulsika Asnrudu Portion of the 
same land. I

Plots Nos. 11 
aud 12.

Po tion of the 
eame land.

0'46 Do.Plot No. 14 ...Do.Kulsika Pandu13. Ditto
c;
V, Plot No. 13..Do. ... 0'37 Do.3 Plot No. 15-Do.Miniyaka Jella■aa

c. 14. Ditto
g C3 Plot No. 14... 0'?8 Do.Do.eS Plot No. 16...M Do.Miniyaka SambaH 15. Ditto

I lot No. 15- Do.0-19Do.Plots Nos. IS 
and 19.

Do.D-tto16. Zamindari wet 
unsurveyed.

17. Zamindari ** dry
unsurveyed.

Plot No. 16- Do.0*01Do.Plot No. 19—Plot No. 16...Kulsika Kadia

Do. Do.0'34Plot No. 19-Plot No. 21-Portion of tho 
same land.

Plot No. 18 ...

Manyaka Kangu18. Ditto
Plots Nos. 16 
and 17.

Do.0'34Poition of the 
eame land.

Plot No. 20 ...Manyaka Sotha19. Zamindari wet
unsurvoyed.

20. Zamindari dry
unsurveycd.

21. Ditto

Plot No.l D— Do.015Do.Plot No. 22-Plot No. 21 -Ditto

riot No. 18- Do.015Plot No. 20...DiltoPortion of the 
same land.Manyaka Kangu

Plots Nos. 20 
aud 21.

0'Gi> Do.| Portion of the 
same land.

Plot No. 23-Do.Manyaka Parayya22. Ditto
PI .t No. 22- 0'33 Do.Do.Plot No. 21-Do.Manyaka Surumonl

23. Ditto
Plot No. 23... O'OJ Waste.Do.Plot No. 25-Do.Maharajah of Jcypora

24. Zamindari waste
unsurveyed.

25. Zamindari wet
unsurveyed.. .

25. Zamindari dry 
unsurveyed.

27. Ditto

O'15 Arable.Plot No. 24-Do.Plot No. 26-Do.Manyaka Parayya
0'74 Do.Plot NO. 26-Do.Plot No. 27-Do.Ditto! Plot No. 26... 1*78 Do.Do.... i Plot No. 28-Do.Manyaka Narfi Santha

Plot No. 27- 0*23 Do.1 Do.... riots Nos. 29 
and 30.

...! Plot No. 32-

Do.
Hera Jaini 

Manyaka Jambaga 

Manyaka Sandlil

28. DittoI 0'04 DO.Plot INo. 28...Plot No. 50 ..
DO.

29. "Ditto Do.0*09Do.Portion of 
the same 
land.

Plots Nos. 31 
and 32.Plot No. 20 ••

t Ditto>0.
1!
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Boundaries of the land— 3

3 a
3 a 
a d

o ©
' 52

5
3

Description of 
land, wet or dry, 

Inam or porsmboke, i 
with survey or 

paima9h number. I

iI
Name f owner or 

occupier. 3 VWeBt.South.East.North.
© Si3-u <

JS & >
9 108 n7652 3 41 ;

Acres.

Plot No. 30...Portion of the 
same land.

Plots Nos. 81 
and 33.

0-11Plot No. 33... Arable.Plot No. 32...dry • Manyaka Sandhi* 31. Zamlndarl 
unsurveyed.

I 32. Waste unsurvey- j Maharajah of Jeypore

:
i Plots Nos. 29 

and 30.
0*20Plot No. 35— Do.Portion of 

the same 
land.( ed.

! 33. Dry unsurveyed j Natasika Jhalia Portion of 
the same 
land and 
plot ^o. 34.

PlotN?. 35... O’llPlot No. 32... Do. Do.

i

Portion of 
the same 
land.

002Plot No. 33... Slot No. 31-Plot No. 33- Do.... | Bari Heera34. Ditto

55. Unsurveyed dry 1 Napehaka Jhaba 
raiyati land. 1

! 36. Ditto

| 37. Ditto

37(o). Ditto

0‘15P rtlon of 
the ease 
land.

Plot No. 30- Plots Nos. 32 
and 33.

Do. Do.
I

i* ; i"I Do. O'll... 1 Menyaka Narasl Samtho ... j Do. Plots Nos. 37 
and 37(a).

Plot No. 38-

PI 0t No. 83- Do.

I
37(a) and por­
tion of the 
«me land. 

... i Portion of 
I the same 

land.

Do.: 0*20Plot No. 36- Do.Menyaka BayyamOni■

Plots Nos. 37 
and 38.

Plot No. 37— O'26... 1 Menyaka Hazarl Plot No. 35- Do.
!

Plot No. 39-Do. Portion of 
same

Plot No. 37— O'lO Do.... : Menyaka Surumoni| 83. Ditto the! i land.
Plot No. 40—DO. Plot No. 38- 0'14... | Menyaka Hazari

|
... | Menyaka Bhlrnna

Do.Do.39. Ditto

Do. Plot No. 41- Plot NO. 89 . O'llDo. Do.40. Ditto
! !

Plot No. 42-Do. Plot No. 40- eop... 1 Kulaika Kadia ... Do. Do.| 41. Ditto

Plot No. 43-Do. Plot No. 41... 011... | Menyaka Sondhi Do. Do.i <2. Ditto

' Do. Plot No. 44—1 1 43. Ditto Hlllza Bhima ... Plot No. 42- 0*23Do. Do....
Do. Plot No. 45—... ' Menyaka Sotha— Plot No. 43- 0’83Ditfo Do. Do.44.

i 111 
I ! I! 3 I

I I Do. Plot No. 46-. ! 45. U n s n r v e yed j Maharajah of Jeypore
waste.

Plot No. 44-Do. 0*10 Do.

D >. Plot No. 47—e i 46. Unsurveyed dry Menyaka Latchana 
M ralyati.land.

Plot No. 45-Do. 0*15 DO.

Do. Plot No. 48...| 47. Unsurveyed wet Ditto Plot No. 46-Do. 0*15 Do.i

Do. Plot No. 49..4S. Unsurveyed dry Menyaka Parayya Portion of 
the same 
land and 

plot No. 50.

Plot No. 50-

Plot No. 47— 0*27 ro.
;

— I Menyaka Nanga Do.49. Ditto Plot No. 61- Plots Nop. 48 
and L0.

Plot N». 48—

0*37 Do.
i

! 50. Ditto Plot No. 49- Do. ...... | Menyaka Sandhi Portion of the 
same land.

0*10 Do.
i Portion of 

the same 
land.

51. Ditto Plot No. 52...Menyaka Bhima... | Do. 0*72Plot No. 50- Do.

... j Menyaka Sundaia Moni ...52. Ditto Do. ... Plot No. 53— Do. Plot No. 51 — 1*45 Do.

53. Unsurveyed wet Menyaka Sera Moni Do. - Pbt No. 54... Do. — j Plot No. 52— 0*40 DO.

... Menyaka Jella ... Do.54. Ditto Plot No. 55- Do. ••• I Plot No. 53 ... 0*24 Do-
'■' 55. Waste do. Do.— Maharajah of Jeypore Plot No. 60...■

Do. Wast*.— ! Plot No. 54— 0*23{
56. Wet do. DO.... Menyaka Jhilla Plot No. 57- Do. riotNo. 5- 0*52 Urable.

' 57. Waste do. ... Maharajah cf Jeypore Do. Plot No. 58- Do. Waste-Plot No. 56- 0*. 9
68. Wet do. Do.... ' Heeia Jani Plot No. 69-

Do. Arable-! Plot No. 57— 0*20
59. Ditto ... Menyaka Narsi Samantbo ... j Pl°t So. 60—

... | Portion of the 
same land.

Plot No. 61- Do. ■^lot No. 58- Do-0-17
60. Waste ... Maharajah of Jeypore Do. ...

Do. Waste-0*17: Plot No. 18-

' I
I

O wmr of all the plots ! 
is the Maharajah of 15*83 jTJtal ...‘ .Jeypore.

iI
;

P. T. MANSFIELD >

Revenue Commissioner, Orissa-

L
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REVENUE DEPARTMENT. Description of the land, wet or dry, Inam 
or Poramboke, with survey or paimash 
number—J erayoti—Dry.

Name of owner—Maharajah of Jeypore.

Name of occupiers—(1) Ramakrishna Das 
of Gunupur and (2) Behara Padmanabha 
Patrudu of Gunupur.

Boundaries of the land required to be 
taken up—

North—Fruit garden of Behara Padma­
nabha Patrudu.

East—Kailway Feeder Road.

South—Vacant site of Ramakrishna 
Das.

West—Hostel compound.

Approximate extent to be taken up 
Acre 0-28 cents.

Whether waste or arable—Arable.

NOTIFICATIONS.

The 26th June 1942.

No. 1456—La-135-R.—In exercise of the 
powers conferred under section 17 (6) (n) of 
the Madras Survey and Boundaries Act, 
1S23 (Madras Act VIII of 1923), the 
Governor of Orissa hereby directs the 
Survey, under the provisions of the said 
Act, of the land described in the schedule 
below required for the extension of the 
Bell’s Hostel compound- attached to the 
Board High School, Gunupur, in the village 
of Gunupur, taluk Gunupur, district Koraput.

Schedule.

District— Koraput. 

Taluk—G unupur. 

V illage—Gunupur.

Erratum.

The 29th June 1942.

No. 1465—La-30-R.—In declaration No. 668-R., dated the 4th March 1942, under 
section 6 of the Land Acquisition Act published in Part III of the Orissa Gazette, dated the 
23rd March 1942,’regarding the acquisition of land for the location of Rice Research Sub­
station, Berhampur, the following corrections should be made—

Bead—For—Column.Item. . 
S. No.

.. 1841.
add No. 6, minor, represented 

by guardian No. 8.
.. 1820 A(2) and (3).
.. 1820 A-3.
.. 1861 (1).

. .. 1820-A-3.
.. 1826 (2).

1835 part.
.. 1853-1-D.
.. 0-08.

1854.
.. 1. Pareu Dolo Behara.

2. Lokanath Dolobehara, 
minor, represented by 
guardian No. 1.

Ditto.

184011 Western boundary 
7 Name of owner

1853-1A 
1853-ID

. 1820-A
.. 1820 A-IC

, 1861-A 
. 1820 A-l-C
.. 1826(a) part 

1835 part B. 
1863/1-3

9 Eastern boundary . 
Ditto

10 Southern boundary .. 
9 Eastern boundary . 

Ditto

1820-A-l-A 
1820-A-1-D 9

1820-A-2 
1826-2 part 
1835 part

9
• •6 S. No.

Northern boundary • •81838 .. 8*08 
.. 1854 (1)

12 Area

6 S. No.
7 Owner

1836 part 2
Dolo Behara18:4 .. Parsu

.. Lokonatb Dolobehara 

. 1820 B/D
.. Kanfeala Duryodhan

7 Do.
10 Southern boundary . 

7 Name of owner

.. 1820 B-l-D.
2. Kantala Duryodhan, minor, 

represented by guardian 
No. 1.

1865 • • •
1820 B-l-B 
1820 B-1-0

.. 0-28 

.. 19G2

.. l'Ol

.. 0-20 
. (Do* 

o-oi
A. Basanna ••

12 Area 
9 'Eastern 

12 Area 
7 Owner

1962) • ■1820 B-I D boundary •
1960 A
1858
1818-B-l

A. Pedda Sivftparvatiamina 
widow and legal hoir ot 
late A. Basanna.

1637.
,. 1837(1)

• •
1SB7
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Bead—For—Column.Item.
S. No.
1S26-3 part (1st 7 .. 

part) and 1826.

1. Ganapati Gauda. .. 1. Ganapati Gaudu.
s'. Sama Gauda being 2. Sama Gaudu. 

minor represented by 3. Chakra Gaudu. 
guardian No. 1. 4. Bkima Goudu.
° Items 2 to 4 being minors

represented by father, 
guardian No. 1.

.. 1. Gedili Kalia.
2. Do. Kamaraju.
3. Do. Fakir.

Nos. 2 and 3 being 
minors represented by 
father and guardian 
No. 1.

.. Hira Sahaani..18S9-4 part (2nd 7 ..
part)

By order of the Governor, 
F. E. A. TAYLOR, 

Secretary to Government.

HEALTH AND LOCAL SELF-GOVERNMENT DEPARTMENT.

NOTIFICATION. 
The 25th June 1942.

No. 4308-L.$.G.(G).—In exercise of the powers conferred by section 5 and sub-sections 
(1) and (3) of section 8 of the Bihar and Orissa Village Administration Act, 1922 (Bihar and 
Orissa Act III of 1922), the Governor of Orissa is pleased to direct that the following 
amendment shall be made in the Schedule to the notification of the Government of Bihar 
and Orissa in the Local Self-Government Department, No. 5076-L.S.G., dated the 8th 
May 1921, namely

Amendment

In the said Schedule for the entries in the second and third columns against Bhadrak 
in the first column, the following shall be substituted, namely:__

Thana No. 277 
No. 284 
No. 285 
No, 286 
No. 287 
No. 288 
No, 289 
No. 290

Isafpur 
Bagurai 
Jaganatbpur 
Naripur 
Banka 
Kuansh 
Mafchsahi
Gabsahi excluding its 

hamlet Okalbhatia.
Sankarpur 
Baliorada 
Santhia 
Nilkantapur 
Apartibindha 
Beka 
Bajetol
Mirzapur excluding 

hamlets Jogisahi and 
Chamarsahi.

Dahanasuni excluding „ 
hamlet Balipatna. 

Basahpur excluding „ 
hamlet Balipatna. 

Bhyanmahala 
Garadpur excluding „ 

hamlets Dhanatola, 
Nuasahi and Mahadeb- 
pur.

North—Baralpokhari (Bhadrak Railway 
station) Kharadang, Erai, Palsinga 
Kuntala and Bhagwanpur.

East—Nachipur, Brahmapur, Kedar- 
pur a"nd Bhabanibindha.

South—Bijegangadharpur, Khandatara, 
Haripur, Nauguri and Balajitpara.

. West—Bilabari, Korpora, Samraipur, 
Geltua and Bagmara.

e s a
e»o ft

it

}}

it

J)

))

No. 274- 
No. 278 
No, 279 
No. 280 
No. 281 
No. 272 
No. 273 
No. 275

»>
M

)>...
)>

>>

No. 269

No. 270

No. 271 
No. 334

By order of the Governor, 

S. DAS,
Secretary to Government.

k
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development DEPARTMENT. ELS isrbmLt,ted direot to theotw T> feaemb,y Department or any

2E SKT01«<NOTIFICATION.
The 26th June 1942.

No. 4351-D.(C).—Whereas it appears to the 
provincial Government that it is necessary 
for maintaining supplies and services essen­
tial to the life of the community to regulate 
the distribution and disposal of certain 
essential commodities in the towns of 
Cuttack (including Naya Bazar), Balasore, 
Bhadrak, Pun, Khurda, Jatni (Kburda 
Boad), Berhampur and Chatrapur during 
the period of emergency and especially 
after an air-raid ;

Now, therefore, in'exercise of the powers 
conferred by clause (a) of sub-rule (2) of 
rule 8l of the Defence of India Buies, 
the Governor of Orissa is pleased to direct 
that all shops, retailor wholesale, in thesaid 
areas dealing in or storing any of the 
modities epecified in the Schedule below and 
all godowns and stores in the said areas in 
which any such commodity is stored which 
may remain closed during an air-raid shall 
be opened within a period of 12 hours after 
the “ raiders passed ” or the “ all clear ” 
signal, as the case may be, is given, and that 
if any such shops, godowns or stores remain 
closed after the said period, the District 
Magistrate or any officer authorised by him 
in writing in this behalf may in their dis­
cretion have such shops, godowns or stores 
forcibly opened, take possession of the goods 
or stores lying therein and dispose of them 
in such manner as they consider expedient, 
the compensation for goods or stores so 
taken possession of being determined by 
the officer taking such possession in his 
own discretion.

accepted.
By order of the Go 

W. W. DALZIEL, 
Secretary to Government.

vernor,

home DEPARTMENT.

notifications.
The 3rd July 1942.

No. 4701-A.(C).—With reference to noti­
fication No. 4699-A.(C.), dated the 3rd July 
1912, and in pursuance of clause (b) of 
sub-rule (1) of rule 5 of the Orissa Legisla­
tive Assembly Electoral Buies, Part II 
(Elections and Election Petitions), 1936, 
the Governor of Orissa is pleased to appoint 
for the nomination of candidates for the 
primary election by the electors in the 
North Cuttack Sadr General Constituency 
who belong to the scheduled castes, for the 
scrutiny of nomination papers and for the 
taking of the poll, the dates specified 
below :—

com-

Nomination of candidates ... 11th July 194=2. 
Scrutiny of nominations ... 13th July 1942. 
Taking of the poll ... 29fch July 1942.

The 3rd July 1942.
No. 4705-A.(G).—With reference to notifica­

tion No. 4703-A.(C), dated the 3rd July 
1942, and in pursuance of clause (6) of 
rule 27 of the Orissa Legislative Assembly 
Electoral Rules, Part II (Elections and 
Election Petitions), 1936, the Governor of 
Orissa is pleased to appoint, for the purpose 
of the election to fill the vacancy in the 
North Jajpur General Constituency caused 
by the resignation of Sri Sadhu Charan Das, 
the dates specified below for the nomination 
of candidates, tho scrutiny of nominations 
and the taking of the poll:—

Nomination of candidates

SCHEDULE.
Bice, wheat, ,atta, flour, dais, ghee, mustard 

oil, salt, coke, matches, sugar, kerosene and 
firewood.

By order of the Governor, 

F. E. A. TAYLOR, 
Secretary to Government.

14th July 1942.

Sorutiny of nominations ... 15tk July 1942. 
Taking of the poll ... ... 5th to 7th August 

1942.
LAW DEPARTMENT.

NOTIFICATION.
The 24th June 1942.

No. 2036—IIIA-9/42-J—It is hereby noti­
fied for general information that any person 
or public body desiring to submit an opinion 
on the Criminal Procedure Code (Amend­
ment) Bill (Amendment of sections 162, 488, 
496) by Qazi Muhammad Ahmad Kazrni, 

published at page-36 of Part VI o 
tbe Orissa Gazette, dated the 12th June U4-, 
should do so through tie 1 rovincia 
Government only. Any opinion on the

The 23rd June 1942.
No. 1961-C.—In pursuance of sub-sec­

tion (1) of section 92 of the Government 
of India Act, 1935, the Governor of Orissa 
is pleased to direct that the Essential Ser­
vices (Maintenance) Amendment Ordinance, 
1942 (XXVI of 1942), shall apply to all the 

areas in tho Provincepartially-excluded 
of Orissa.

By order of the Governor, 
J. BOWSTEAD, 

Chief Secretary to Government.

V

, Superintendent, Govt .PreBS, 0. G . 14-338-8 7-1042,
lihanC'JTtack ; Printed and Published ly S. H.


